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OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI
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The following transfers & postings are being made with immediate effect:

5- ii
1." Rahul John

EC: 75723615
Desg: Peon
Role: Peon
Posting: Office Pool, Admin.
Branch-Ill
Distt: Central '
THC

Y

‘ZA?», @)\ ‘ ‘Q ~17
Desg: Peon '
Role: Orderly ‘
Posting: Office Pool, Admin. Branch
Distt: South-East
Saket

2. Suresh Kumar _
EC: 28277307. / 10452

Desg: Peon
Role: Orderly .
Posting: ln the Court previously
presided over by Ms. Sukhvinder
Kaur, - Ld. District Judge
(Commercial Court)-02
Distt: Shahdara

3._ Rohit
EC: 76682001_

KKD .
Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over‘ by Sh.“ Sanjay
Kumar Aggarwal, Ld.’ District
Judge (Commercial Couri:)—06
Distt: Central
THC

Desg: Peon
Role: Orderly
Posting: In the Court of
Ms. Sukhvinder Kaur, _l.d. Principal
.Jutlge, ' Family Court,-~ South-East,
Sa ket _ I
(on diverted capacity)

Desg: Peon -
Role: Orderly
Posting: in the Court of Sh. Sanjay
Kumar Aggarwalf Ld. Principal
Judge, Family Courts, Central, “THC
(On diverted capacity)

4.-_ Deepak Kumar
EC: 10586/12042883

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Sanjay
Kumar Aggarwal, Ld. District
Judge (Commercial Court)-06
Distt: Central '
THC

Desg: Peon
Role: Orderly '-
Posting: in the Court of Sh. Sanjay
Kumar Aggarwal, Ld. Principal
Judge, Family Courts, Central, THC
(On diverted capacity)

5. Sohan Pal
EC: 61965250
(Newly Appointed)

Desg:Peon-
Role: Peon
Posting: In the Vacant Court
previously presided over by
Sh. Kapil Kumar, the then, Ld.
CMM C
Distt: West
THC

Desg: Peon _
Role: Orderly .
Posting: In the Court of Ms. llla
Rawat, Ld.. District Judge
(Commercial Court)-03 P
Distt: Central
THC
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Veer Vahadur
EC: 83625622
(Newly Appointed)

' l

Desg: Peon
Role: Peon~ ~
Posting: Office
Branch—lll
Distt: Central
THC

Pool, Admin.‘

Desg: Peon
Role: Orderly
Posting: ln the Court of
Sh. Ravinder Singh-l, Ld. Judge,
Family Court-O2, East, KKD
(On diverted capacity) _

Ramesh Chander
EC: 10792/62274504

Desg: Peon
Role: Orderly
Posting: In the Court of
Ms. Deepika Goyal Shokeen, Ld.
MM (Mahila Court)-O1
Distt: South-West
Dwa rka -_

Desg: Peon
Role: Orderly
Posting: in the Court of Sh. Harish
Kumar, Ld. Judge, Family Court,
New Delhi, PHC '
(On diverted capacity)

A A =

Ram lshwar singh
EC: 75897530 / 10661

Desg: Peon
Role: Peon
Posting: Office
Branch-lll __
Distt: Central
THC

Pool, Admin.

Desg: Peon ,
Role: Orderly . ‘
Posting: in the Court of
Ms. Deepika Goyal Shokeen, Ld.
MM (Mahila Court)-01
Distt: South-West ' '
Dwarka

Narender Kumar
Yadav
EC: 90383/74530467

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Samar
Vishal, Ld. Special
ACB-02 P
RACC

Mukesh Piwal
EC: 75595395 / 10785

Desg: Peon
Role: Orderly

Judge (PC Act),

Posting: In the Court of
Ms. Anam Rais Khan, Ld. MM (NI
Act)-01
Distt: New Delhi
RACC

-—|

Desg: Peon
Role: Orderly
Posting: Attached with Sh. Samar
Vishal, Ld. Special Secretary (U &
LA) .
(On diverted capacity)

Desg: Peon
Role: Orderly
Posting: In the Court of Ms. Neha
Paliwal Sharma, Ld. ASJ-O5
Distt: West "
THC

Manjeet Antil
EC: 24285854 _
(Newly Appointed)

Desg: Peon
Role: Orderly
Posting: in the Court of Ms. Neha
Paliwal Sharma, Ld. ASJ-"05
Distt: West
THC

Desg: Peon
Role: Peon -
Posting:Judicial Branch
Distt: Shahdara
KKD '

Sandeep Kumar
EC: 10872745
(Newly Appointed)

Desg: Peon
Role: Peon
Posting: Judicial B
Distt: Shahdara
KKD

ranch

Desg: Peon
Role: Peon A J
Posting: Office Pool, Admin.
Branch—lll
Distt: Central
THC
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13. Kulbhushan
EC: 94479123 / 11510

Desg: Peon
Role: Orderly '
Posting: ln the Court of
Rawat, Ld. District
(Commercial Court)-03
Distt: Central
THC‘ . '

Ms. Illa
Judge

Desg: Peon _
Role: Orderly g
Posting: ln the Court of Ms. Anam
Rais Khan, Ld. MM (NI Act)-01
Distt: New Delhi
RACC

‘14.

l

Om Prakash Saini
EC: 55367349

Desg: Peon
Role: Peon .
Posting: R 8: l Branch
Distt: North-West

J Rohini

Desg: Peon
Role: Peon
Posting: Nazarat Branch
Distt: North
Rohini

15. Raju
EC: 90102

7Desg: Peon
Role: Peon
Posting: Nazarat Branch
Distt: North
Rohini

Desg: Peon
Role: Peon _
Posting: R & I Branch
Distt: North-West
Rohini

16. Rakesh
EC : 61850767

Desg: Peon
. Role: Peon
Posting: Office Pool,

, Branch
Distt: New Delhi '
PHC ’

Admin.

Desg: Peon ~
Role: Peon I
Posting: Office Pool, Admin.
Branch-Ill
Distt: Central
THC

17. Unmukt Parashar
EC: 13607887 / 10750

Desg: Peon
Role: Orderly
Posting: In the Court
Savitri, Ld. ASJ-02
Distt: North-East
l<KD

18. Deepak
EC: 16893876
(Newly Appointed)

Desg: Peon
Role: Peon .
Posting: y Office Pool,
Branch-lll
Distt: North-West
Rohini

of Ms.

Admin.

Desg: Peon -
Role: Peon ’
Posting: Office Pool, Admin.
Branch-lll .
Distt: North-West
Rohini

Desg: Peon
Role: Orderly _
Posting: In the Court of Ms. Savitri,
Ld. ASJ-02
Distt: North-East
KKD

19. Tushar Sharma
EC: 90945

Naib Nazir posted in the
Branch, Central, THC

Nazarat

20. Sanjay Kumar
EC: 90918

Naib Nazir posted in the
Branch, North-East, KKD

Nazarat

Naib Nazir posted in the Nazarat
Branch, North-East, KKD

Naib Nazir posted in the Nazarat
Branch, Central, THC
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Non-compliance of the above directions or immediately proceeding on leave shall be viewed
seriously and the erring official will be liable for suitable disciplinary action. . '

Transfer order N’o.5021_4—424/Admin-lll/F.1(3)/Central/P&T/2023 dated 06.07.2023 qua Sh. Chetan
Rana, Peon mentioned at S. No. 04 stands cancelled.

219' 7l9-3.
(NAROTTA\) KAUSHAL)

PRINCIPAL DlSTRlCT & SESSIONS JUDGE (HQS)
DELHI

_ 2 V -
2 2 Jill. 2023NesS§lfi.§5.1Q.g;fl./ADMIN-llI/F.1(3)/central/P&T/2023 Dated, Delhi the...................... ..
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Copy forwarded for information and necessary action to :-

The Ld. Principal District & Sessions Judges concerned Delhi/New Delhi.
The'Ld. Principal Judge, Family Court (HO_s), Dwarka. _
The Ld. Officers/Officer-ln-Charges concerned Delhi/New Delhi.
The DDOs concerned Delhi/New Delhi for further necessary action, as per rules.
Dealing Officials, Personal File, Administration Branch- Ill, Central, Tis Hazari, Delhi.
Dealing Officials, Leave Seat, Accounts Branch (Central), Delhi. '
The Officials concerned for immediate compliance.
Dealing Officials, Layers and ACR Cell (HQs), Delhi for maintaining/updating the record
re arding posting details of the official concerned r the purpose of seeking ACRs.

fialing Officials, Web Site Committee, H‘ |/English, Tis Hazari Courts, Delhi with the
direction for uploading the said order on the official Website of District Court.

Administrative Officer (Judl), Admn. Branch-Ill
Central, THC '


